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Supreme Court 
Chetan Sabharwal v. CIT, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2274 
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OnLine SC 2259 
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Sharma, JJ.), 2026 SCC OnLine SC 2255 
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2026 SCC OnLine SC 2261 
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2026 SCC OnLine SC 2262 
Royal Construction Co. (P) Ltd. v. National Projects Construction Corpn., (Vikram Nath, Sandeep 

Mehta and Aparesh Kumar Singh, JJ.), 2026 SCC OnLine SC 2271 
Samir Kumar Pradhan v. Binodini Bhue, (Surya Kant, C.J. and A.S. Chandurkar, J.), 2026 SCC 

OnLine SC 2260 
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2026 SCC OnLine SC 2264 
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2257 
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Chandurkar, JJ.), 2026 SCC OnLine SC 2273 
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SCC OnLine SC 2258 
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OnLine SC 2269 
Union of India v. Narender Kumar, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 

2272 
V M v. Jaspreet Singh, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 2265 
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V. Gopalakrishanan v. State of Kerala, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC 
OnLine SC 2267 

  
Allahabad High Court 

Anju Sharma v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 38611 
Bans Bahadur Singh v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 38616 
Bihari Lal Rastogi v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 38613 
CIT v. Sampark Management Consultancy LLP, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 

SCC OnLine All 9927 
Pinki Verma v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 38610 
Prem Prakash Solanki v. Union of India, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38615 
Raghuraj Singh v. Director Agriculture, (Irshad Ali, J.), 2026 SCC OnLine All 38612 
Ram Prasidh Tiwari v. State of U.P., (Surya Prakash Kesarwani and Anish Kumar Gupta, JJ.), 2023 

SCC OnLine All 5625 
Ravindra Pal Singh v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 38614 
State of U.P. v. Apex Construction Co., (Arun Bhansali, C.J. and Jaspreet Singh, J.), 2026 SCC 

OnLine All 38609 
Varanasi Sangam Expressway (P) Ltd. v. Commr. State Tax, (Shekhar B. Saraf and Prashant Kumar, 

JJ.), 2025 SCC OnLine All 8461 
X20 v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 38617 

  
Andhra Pradesh High Court 

Balagam Rama Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC 
OnLine AP 5104 

Battula Srinu v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine AP 
5085 

Bumanapalli Ravindranath Reddy v. Union of India, (Ravi Cheemalapati, J.), 2023 SCC OnLine AP 
4660 

Chinthalapati Venkata Satyanarayana Raju v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC 
OnLine AP 5101 

Govardhana Girishwara Devasthnam Trust v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan, 
J.), 2026 SCC OnLine AP 5094 

Jaykay Enterprises Ltd. v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5099 
Jupudi Suresh v. State of A.P., (Cheekati Manavendranath Roy and Tarlada Rajasekhar Rao, JJ.), 

2023 SCC OnLine AP 4659 
K. Dhanalakshmi v. State of A.P., (K. Suresh Reddy and Sumathi Jagadam, JJ.), 2026 SCC OnLine 

AP 5084 
Kaki China Mallaiah v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 5087 
Kapu Chinnamallaiah Krishna Reddy v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine 

AP 5086 
Kati Kesaiah v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5090 
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Kethavath Jyothi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine 
AP 5098 

Konda Vijaya Lakshmi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC 
OnLine AP 5100 

Muddada Ramu Naidu v. Ande Srinivasa Rao, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5083 
Nara Chandra Babu Naidu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 3068 
Paka Suresh v. Union of India, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 SCC OnLine AP 

5096 
Pangi Mangamma v. State of A.P., (Ravi Nath Tilhari and Purushottam Kumar Chintalapudi, JJ.), 

2026 SCC OnLine AP 5103 
Pothineni Narayana v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 

5088 
Putta Venu Gopala Chowdary v. State of A.P., (Tuhin Kumar Gedela, J.), 2026 SCC OnLine AP 

4906 
S. Preethi v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine AP 5097 
S. Saraswati v. Ganesh Ashok Pewer, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine AP 5237 
Sabena Prakash v. State of A.P., (Ravi Nath Tilhari and Alapati Giridhar, JJ.), 2026 SCC OnLine AP 

5102 
Sk. Fajurulla v. State, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5089 
State of A.P. v. D. Venugopal, (Ravi Nath Tilhari and Sunitha Gandham, JJ.), 2026 SCC OnLine AP 

5095 
T. Anand v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 5091 
Thandava Yogesh v. State Election Commission, (Lisa Gill, C.J. and Challa Gunaranjan, J.), 2026 

SCC OnLine AP 5093 
Uyyala Lakshmi Reddy v. L. Pratap Reddy, (Alapati Giridhar, J.), 2026 SCC OnLine AP 5092 

  
Bombay High Court 

Anil Khemani v. Axis Bank Ltd., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC 
OnLine Bom 10655 

C.C. Dangi & Associates v. CIT, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2024 SCC OnLine Bom 
5536 

Rakesh Bhailalbhai Gandhi v. CIT, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 17156 
Shehzaad Adil Nensey v. Kishwar Adil Nensey, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6897 
Shehzaad Adil Nensey v. Kishwar Adil Nensey, (Manish Pitale, J.), 2024 SCC OnLine Bom 6387 
Uttar Bhartiya Education Society v. CIT, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC OnLine 

Bom 17158 
Vishal Ganpat Shinde v. Union of India, (Shreeram V. Shirsat and Manish Pitale, JJ.), 2026 SCC 

OnLine Bom 2247 
X19 v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine Bom 17157 

  
Calcutta High Court 

Barjinder Singh Kohli v. Commr. of Revenue, (Om Narayan Rai, J.), 2025 SCC OnLine Cal 10697 
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Joydeb Karmakar alias Jaydeb Karmakar v. Union of India, (Smita Das De, J.), 2026 SCC OnLine 
Cal 14609 

  
Delhi High Court 

Anant Raj Kanoria v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 
8327 

Anil Bhalla v. Enforcement Directorate, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10532 
Anil Bhalla v. Enforcement Directorate, (Arun Kumar, Registrar), 2024 SCC OnLine Del 10533 
Babu Ram v. Union of India, (Sanjeev Narula, J.), 2024 SCC OnLine Del 10535 
CIT v. Salesforce.com Singapore Pte. Ltd., (Vibhu Bakhru, Actg. C.J. and Tushar Rao Gedela, J.), 
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Ministry of Commerce and Industry [Public Notice No. 46/2025-2026] 
Ministry of Commerce and Industry [Public Notice No. 47/2025-2026] 
Ministry of Commerce and Industry [Noti. No. S.O. 1019(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 662(E)] 
Ministry of Commerce and Industry [Noti. No. S.O. 674(E)] 
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Ministry of Fisheries Animal Husbandry and Dairying [Noti. No. S.O. 513(E)] 
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Ministry of Law and Justice [Noti. No. G.S.R. 900(E) [Union territories Court fees (Adjudication of 

Penalties and Appeal) Rules, 2026]] 
Ministry of Law and Justice [Noti. No. Ref. No. BCD/Elect/2026/337] 
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Ministry of Mines [Noti. No. S.O. 881(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3940(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3941(E)] 
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Ministry of Railways [Noti. No. G.S.R. 726(E)] 
Ministry of Railways [Noti. No. S.O. 1006(E)] 
Ministry of Railways [Noti. No. S.O. 1074(E)] 
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Ministry of Railways [Noti. No. S.O. 1087(E)] 
Ministry of Railways [Noti. No. S.O. 1111(E)] 
Ministry of Railways [Noti. No. S.O. 1117(E)] 
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Ministry of Railways [Noti. No. S.O. 3875(E)] 
Ministry of Railways [Noti. No. S.O. 3886(E)] 
Ministry of Railways [Noti. No. S.O. 3917(E)] 
Ministry of Railways [Noti. No. S.O. 3942(E)] 
Ministry of Railways [Noti. No. S.O. 3949(E)] 
Ministry of Railways [Noti. No. S.O. 3973(E)] 
Ministry of Railways [Noti. No. S.O. 3981(E)] 
Ministry of Railways [Noti. No. S.O. 3986(E)] 
Ministry of Railways [Noti. No. S.O. 3987(E)] 
Ministry of Railways [Noti. No. S.O. 3993(E)] 
Ministry of Railways [Noti. No. S.O. 3994(E)] 
Ministry of Railways [Noti. No. S.O. 4002(E)] 
Ministry of Railways [Noti. No. S.O. 4003(E)] 
Ministry of Railways [Noti. No. S.O. 4031(E)] 
Ministry of Railways [Noti. No. S.O. 4034(E)] 
Ministry of Railways [Noti. No. S.O. 4050(E)] 
Ministry of Railways [Noti. No. S.O. 4063(E)] 
Ministry of Railways [Noti. No. S.O. 4079(E)] 
Ministry of Railways [Noti. No. S.O. 4111(E)] 
Ministry of Railways [Noti. No. S.O. 4400(E)] 
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Ministry of Railways [Noti. No. S.O. 4446(E)] 
Ministry of Railways [Noti. No. S.O. 4463(E)] 
Ministry of Railways [Noti. No. S.O. 4471(E)] 
Ministry of Railways [Noti. No. S.O. 684(E)] 
Ministry of Railways [Noti. No. S.O. 690(E)] 
Ministry of Railways [Noti. No. S.O. 704(E)] 
Ministry of Railways [Noti. No. S.O. 779(E)] 
Ministry of Railways [Noti. No. S.O. 795(E)] 
Ministry of Railways [Noti. No. S.O. 821(E)] 
Ministry of Railways [Noti. No. S.O. 853(E)] 
Ministry of Railways [Noti. No. S.O. 894(E)] 
Ministry of Railways [Noti. No. S.O. 895(E)] 
Ministry of Railways [Noti. No. S.O. 896(E)] 
Ministry of Railways [Noti. No. S.O. 898(E)] 
Ministry of Railways [Noti. No. S.O. 908(E)] 
Ministry of Railways [Noti. No. S.O. 909(E)] 
Ministry of Railways [Noti. No. S.O. 932(E)] 
Ministry of Railways [Noti. No. S.O. 933(E)] 
Ministry of Railways [Noti. No. S.O. 939(E)] 
Ministry of Railways [Noti. No. S.O. 946(E)] 
Ministry of Railways [Noti. No. S.O. 959(E)] 
Ministry of Railways [Noti. No. S.O. 960(E)] 
Ministry of Railways [Noti. No. S.O. 962(E)] 
Ministry of Railways [Noti. No. S.O. 963(E)] 
Ministry of Railways [Noti. No. S.O. 999(E)] 
Ministry of Road Transport and Highways [Noti. No. NH-11011/30/2015-LA [Right to Fair 

Compensation and Transparency in Land Acquisition, Rehabilitation and Resettlement (Removal 
of Difficulties) Order, 2015] [Right to Fair Compensation and Transparency in Land Acquisition, 
Rehabilitation and Resettlement (Removal of Difficulties) Order, 2015]] 

Ministry of Road Transport and Highways [Noti. No. S.O. 3535(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3541(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3546(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3549(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3550(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3552(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3553(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3561(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3744(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3745(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3746(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3747(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3748(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3751(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3752(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3754(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3755(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3757(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3758(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3764(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3765(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3767(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3769(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3771(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3784(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3787(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3789(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3790(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3827(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3832(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3833(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 3950(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4015(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4017(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4025(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4069(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4070(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4072(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4087(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4114(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4133(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4142(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4145(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4146(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4147(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4154(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4155(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4157(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4175(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4179(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4180(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4474(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4478(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4482(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4526(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4527(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4572(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 649(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 650(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 665(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 872(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 873(E)] 
Ministry of Rural Development [Noti. No. S.O. 892(E)] 
Ministry of Rural Development [Noti. No. S.O. 893(E)] 
Ministry of Shipping [Noti. No. G.S.R. 892(E) [Merchant Shipping (Tribunal Members' Qualification 

and Submission of Award) Rules, 2026]] 
Ministry of Shipping [Noti. No. S.O. 773(E)] 
Ministry of Skill Development and Entrepreneurship [Noti. No. S.O. 1158(E)] 
Ministry of Social Justice and Empowerment [F. No. W/1/2026-SCD-VI] 
Ministry of Textiles [Noti. No. S.O. 1007(E)] 
Ministry of Textiles [Noti. No. S.O. 1010(E)] 
Ministry of Textiles [Noti. No. S.O. 845(E)] 
Ministry of Tourism [F. No. E/1/2025-OL] 
Ministry of Women and Child Development [Noti. No. S.O. 4423(E)] 
Ministry of Youth and Sports [F. No. K-15018/8/2026-KID] 
Reserve Bank of India [RBI/2026-27/270] 
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Reserve Bank of India [RBI/2026-27/271] 
Reserve Bank of India [RBI/2026-27/294 [Reserve Bank of India (Commercial Banks - 

Miscellaneous) Second Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/295 [Reserve Bank of India (Small Finance Banks - 

Miscellaneous) Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/296] 
Reserve Bank of India [RBI/2026-27/297 [Reserve Bank of India (Commercial Banks - Prudential 

Norms on Capital Adequacy) Eleventh Amendment Directions, 2026]] 
Reserve Bank of India [RBI/2026-27/299 [Reserve Bank of India (Commercial Banks - Forthcoming 

Instructions) Second Amendment Directions, 2026]] 
Reserve Bank of India [RBI/FED/2026-27/298] 
Securities and Exchange Board of India [SEBI/HO/CDMRD/CDMRD_DRM/P/CIR/2021/586] 
Securities and Exchange Board of India [SEBI/HO/CDMRD_DOP/P/CIR/2021/592] 
Securities and Exchange Board of India [SEBI/HO/CDMRD/DRMP/CIR/P/2021] 
Securities and Exchange Board of India [SEBI/HO/CDMRD/DRMP/CIR/P/2021/619] 
Securities and Exchange Board of India [SEBI/HO/CFD/DCR2/CIR/P/2021/576] 
Securities and Exchange Board of India [SEBI/HO/CFD/DCR-III/CIR/P/2021/615] 
Securities and Exchange Board of India [SEBI/HO/CFD/DIL1/CIR/P/2021/585] 
Securities and Exchange Board of India [SEBI/HO/CFD/DIL2/P/CIR/2021/570] 
Securities and Exchange Board of India [SEBI/HO/CFD/DIL/CIR/P/2021/614] 
Securities and Exchange Board of India [SEBI/HO/DDHS/CIR/2021/0000000638] 
Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS1/P/CIR/2021/572] 
Securities and Exchange Board of India [SEBI/HO/FPI&C/P/CIR/2021/569] 
Securities and Exchange Board of India [SEBI/HO/FPI&C/P/CIR/2021/609] 
Securities and Exchange Board of India [SEBI/HO/IMD/DF4/P/CIR/2021/593] 
Securities and Exchange Board of India [SEBI/HO/IMD-I/DF6/P/CIR/2021/584] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF1/P/CIR/2021/579] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I DOF2/P/CIR/2021/580] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/582] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/606] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF5/P/CIR/2021/610] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-I/DOF6/CIR/2021/568] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/573] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/583] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/603] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/604] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-II DOF3/P/CIR/2021/608] 
Securities and Exchange Board of India [SEBI/HO/ITD/ITD/CIR/P/2021/575] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/CRADT/CIR/P/2021/597] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/577] 
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Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/587] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/DOP/P/CIR/2021/607] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD_CRADT/CIR/P/2021/618] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/MIRSD_DOR/P/CIR/605/2021] 
Securities and Exchange Board of India [SEBI/HO/MIRSD/RTAMB/CIR/P/2021/601] 
Securities and Exchange Board of India [SEBI/HO/MRD1/DTCS/CIR/P/2021/590] 
Securities and Exchange Board of India [SEBI/HO/MRD2_DCAP/CIR/2021/598] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2023/114 [Securities and Exchange 

Board of India (Issue of Capital and Disclosure Requirements) (Amendment) Regulations, 2023]] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2024/163 [Securities and Exchange 

Board of India (Alternative Investment Funds) (Amendment) Regulations, 2024]] 
Securities and Exchange Board of India [F. No. SEBI/LAD-NRO/GN/2025/238 [Securities Contracts 

(Regulation) (Stock Exchanges and Clearing Corporations) (Second Amendment) Regulations, 
2025]] 

Securities and Exchange Board of India [SEBI/HO/ITD-1/ITD_VIAP/P/CIR/2025/111] 
Securities and Exchange Board of India [HO/(320)2026-MRD-POD2/I/24141/2026] 
Securities and Exchange Board of India [HO/38/11/(9)2026-MIRSD-POD/I/24272/2026] 
Securities and Exchange Board of India [Noti. No. HO/17/11/12(2)2026-DDHS-POD1/I/22420/2026] 
Securities and Exchange Board of India [Noti. No. HO/19/34/11(6)2025-AFD-POD1/I/12928/2026] 
Securities and Exchange Board of India [Noti. No. HO/24/13/11(1)2026-IMD-POD1/I/7602/2026] 
Securities and Exchange Board of India [Noti. No. HO/43/15/12(3)2025-ISD-POD2/I/11734/2026] 
Securities and Exchange Board of India [Noti. No. HO/49/14/14(2)2026-CFD-POD2/I/4518/2026] 
Securities and Exchange Board of India [Noti. No. HO/49/14/15(3)2026-CFD-POD1/I/16178/2026] 
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/327 [Securities and Exchange Board 

of India (Infrastructure Investment Trusts) (Second Amendment) Regulations, 2026]] 
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/328 [Securities and Exchange Board 

of India (Real Estate Investment Trusts) (Second Amendment) Regulations, 2026]] 
Securities and Exchange Board of India [SEBI/LAD-DOP/2026/329 [Securities and Exchange Board 

of India (Listing Obligations and Disclosure Requirements) (Third Amendment) Regulations, 
2026]] 

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/317] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/326 [Securities and Exchange 

Board of India (Alternative Investment Funds) (Third Amendment) Regulations, 2026]] 
State Bank of India [F. No. CC/S&B/AND/2026/841] 

  
State Notifications 

Delhi [F. No. 36 (146)/Census/Div-Comm/2025/969] 
Delhi [F. No. DPCC/(12)(1)(493)Lab(A)/2024/Pt-B/9970] 
Delhi [Notification No. 19/2025-State Tax (Rate)] 
Delhi [Noti. No. 745/DGHS/PHW4/NRCP/Rabies Notification/2024/DSDGHSHFW/04] 
Delhi [F. No. 11/06/H-DOP/2026/100-112] 
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Maharashtra [Noti. No. FLD-14/2025/C.R.530/F-3] 
Maharashtra [Noti. No. FLD-14/2025/C.R.531/F-3] 
Maharashtra [Noti. No. FLD-15/2024/C.R.314/F-3] 
Maharashtra [Noti. No. FLD-15/2025/C.R.133/F-3] 
Maharashtra [Noti. No. FLD-15/2025/C.R.163/F-3] 
Maharashtra [Noti. No. FLD-32/2025/C.R.391/F-3] 
Maharashtra [Noti. No. FLD-32/2025/C.R.396/F-3] 
Maharashtra [Noti. No. FLD-32/2025/C.R.480/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.320/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.322/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.323/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.324/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.325/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.332/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.333/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.342/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.343/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.348/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.349/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.356/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.386/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.392/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.415/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.429/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.431/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.440/F-3] 
Maharashtra [Noti. No. FLD-34/2025/C.R.442/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.176/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.182/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.234/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.235/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.301/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.304/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.306/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.405/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.468/F-3] 
Maharashtra [Noti. No. FLD-35/2025/C.R.488/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.179/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.305/F-3] 
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Maharashtra [Noti. No. FLD-36/2025/C.R.310/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.344/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.345/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.346/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.418/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.421/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.423/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.490/F-3] 
Maharashtra [Noti. No. FLD-36/2025/C.R.529/F-3] 
Maharashtra [Noti. No. Jr.cl.-WS-03-Rajaswa-4-2025] 
Maharashtra [Noti. No. Jr.cl.-WS-291-Rajaswa-4-2025] 
Maharashtra [Noti. No. Jr.cl.-WS-292-Rajaswa-4-2025] 
Maharashtra [Noti. No. Jr.cl.-WS-293-Rajaswa-4-2025] 
Maharashtra [Noti. No. Jr.cl.-WS-294-Rajaswa-4-2025] 
Maharashtra [Noti. No. Sankirna-2025/C.R.206/A-2] 
Maharashtra [Noti. No. SIA/SR-01/2026] 
Maharashtra [Noti. No. SIA/SR-02/2026] 
Maharashtra [Noti. No. SIA/SR-03/2026] 
Maharashtra [Noti. No. SIA/SR-04/2026] 
Maharashtra [Noti. No. SIA/SR-05/2026] 
Maharashtra [Noti. No. SIA/SR-06/2026] 
Maharashtra [Noti. No. SIA/SR-07/2026] 
Maharashtra [Noti. No. SIA/SR-09/2026] 
Maharashtra [Noti. No. SIA/SR-11/2026] 
Maharashtra [Noti. No. SIA/SR-12/2026] 
Maharashtra [Noti. No. SIA/SR-13/2026] 
Maharashtra [Noti. No. SIA/SR-14/2026] 
Maharashtra [Noti. No. VPM-2025/Pr. No. 215/Pr-4 (E-1477143)] 
Maharashtra [Noti. No. SEC/RPP-2025/CR-71/D-11] 
Maharashtra [Noti. No. SEC/RPP-2025/CR-73/D-11] 
Maharashtra [Noti. No. SEC/RPP/2026/CR-24/D-11, dated 23rd January 2026] 
Maharashtra [Noti. No. Rasansma 2023/C.R. 312/Sanka-3] 
Maharashtra [Noti. No. Rasansma 2025/C.R. 125/Sanka-3] 
Maharashtra [Noti. No. Arbitrator/T.P.S. No. 1/Pandharpur/02/2025] 
Maharashtra [Noti. No. D.P.AKBSNA & R.P.MMR/Asode/Palawa-3/ITP-8/C.R.377/25/TPV-3/7731] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec.37-3443-2025] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec 37-5874-2025] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec.37-5940-2025] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec. 37-5952-2025] 
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Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec 37-5958-2025] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec 37-7318-2025] 
Maharashtra [Noti. No. D.P. (NMRDA)-Notification-Sec 37-7319-2025] 
Maharashtra [Noti. No. D.T.P.-D.P.-Kalmeshwar-Site No. 50-Sec 50(2)-3125-Order-TPV-2-7774] 
Maharashtra [Noti. No. D.T.P/D.P.Satara(S.R.)/Site. No. 109/Parking/Sec.-127(2)/Order/TPV-

1/7513/2025] 
Maharashtra [Noti. No. D.T.P/D.P.Satara(S.R.)/Site. No. 110/V.M.S.C./Sec.-127(2)/Order/TPV-

1/7515/2025] 
Maharashtra [Noti. No. D.T.P/D.P.Satara(S.R.)/Site. No. 1OO/Garden/Sec] 
Maharashtra [Noti. No. DP-Ratnagiri/Site No. 94/S. No. 370(pt)/sec-127(2)/Order/TPV-3/7166] 
Maharashtra [Noti. No. NKDN/P.S.C/R.P. Jalgaon-Bhusawal/Sect.20(3)/etc/Gat Nos. 73 and 

74/1988/2025] 
Maharashtra [Noti. No. NKDN/P.S.C/R.P. Jalgaon-Bhusawal/Sect.20(3)/etc/Gat Nos. 73 and 

74/1988/2025] 
Maharashtra [Noti. No. NKDN/P.S.C./R.P. Nashik/etc/Gat No. 108/1, 108/4, 109/2 and 

138/1/1991/2025] 
Maharashtra [Outward No. TP/3243/2025] 
Maharashtra [Noti. No. R.P. Nagpur/Section 20(3)/Mouza Khedi/Tah. Umred/Survey No. 130, 136 

etc-JDTPDN-1975] 
Maharashtra [Noti. No. R.P.Yavt.-Mou. Kinhi, Gut No. 70 & others-Sec-20(4)-Meeting No. 31-2025-

JDTPAMT-1198] 
Maharashtra [Noti. No. TP/PMC/2742/2025] 
Maharashtra [Noti. No. TP/PMC/2743/2025] 
Maharashtra [Noti. No. TP/PMC/2744/2025] 
Maharashtra [Noti. No. U.D.C. & P.R. NO. 5.1.1 (i) Section 20(3)-Notice-ADTP-Amravati-715-2025] 
Maharashtra [Noti. No. U.D.C. & P.R. Regulation No. 5.1.1(i)-Section 20(3)-Notice ADTPG-243-

2025] 
Maharashtra [Noti. No. NKDN/P.S.C./R.P. Nashik/Sect.20 (4)/Gat Nos. 62/1, 62/2, 63, 64/Plot/288] 
Maharashtra [Noti. No. NMP-T.P.-37-2026] 
Maharashtra [Noti. No. R.P.Yavt.-Mou. Kinhi, Gut No. 137 & others-Sec-20(3)-Meeting No. 31-

2025-JDTPAMT-09-2026] 
Maharashtra [Noti. No. Desk-10-UDB-Karyasan-1-423-2025] 
Maharashtra [Noti. No. TPS-2423-1520-CR-31-2025-UD-9] 
Maharashtra [Noti. No. TPS-2623-908-C R-129-2023-D.P. Sanction (Part)-UD-30] 
Maharashtra [Noti. No. TPS-2623-908-CR-129-2023-E.P. Publish-UD-30] 
Maharashtra [Noti. No. TPS-2914/19/CR-180/2024/UD-30] 
Maharashtra [Noti. No. TPS-3525/183/CR-16/2025/UD-30] 
Maharashtra [Noti. No. TPS-3724/559/C.R.183/2024/UD-30] 
Maharashtra [Noti. No. TPS-3725/972/C.R.204/2025/UD-30] 
Maharashtra [Noti. No. TPS-3725/C.R.159/2025/UD-30] 
Maharashtra [Noti. No. Branch-2/udb/El-241/2026] 
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Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-68-2026] 
Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-69-2026] 
Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-71-2026] 
Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-72-2026] 
Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-74-2026] 
Maharashtra [Noti. No. Desk-10-UDS-ARO-W.S-75-2026] 
Maharashtra [Noti. No. Ja. Kra. N.P.PRA.S./Ka.10/Pherewala Dhord/2025-26/558] 
Maharashtra [Noti. No. Ja. Kra. N.P.PRA.S./Ka.10/Pherewala Dhord/2025-26/560] 
Maharashtra [Noti. No. JMPA-2025/CR-35/NAVI-25] 
Maharashtra [Noti. No. MCO-2025/C.R.27/UD-14] 
Maharashtra [Noti. No. MCO-2025/C.R.422/UD-14] 
Maharashtra [Noti. No. N.P.PRA.S./Ka.10/Pherewala Dhord/2025-26/511] 
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